CA. S.PRABHU

Insolvency Professional

IBBI Reg No : IBBI/IPA-001/IP-P01275/2018-2019/11948
INDIA

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s. VIPRAH TECHNOLOGIES LIMITED

RELEVANT PARTICULARS

fa—

Name of corporate debtor

Viprah Technologies Limited

Date of incorporation of corporate debtor

06" October 1986

Authority under which corporate debtor is
incorporated / registered

ROC Coimbatore

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U31101TZ1986PLC001849

Address of the registered office and principal
office (if any) of corporate debtor

S.F.No:79, Alampalayam Road, Thakkalur,
Coimbatore, Avinashi Taluk, Tiruppur- 641
654.

Insolvency commencement date in respect of
corporate debtor

Order No. C.P. (IB)/1297/CHE/2019 dated
10™ October,2025.
[Order received on 16" October,2025]

Estimated date of closure of insolvency

resolution process

09™ April,2026.

Name and registration number of the insolvency
professional acting as interim resolution
professional

Address and e-mail of the interim resolution
professional, as registered with the Board

10.

Address and e-mail to be used for correspondence
with the interim resolution professional

CA. S. Prabhu

Reg.No.IBBI/IPA-001/IP-P01275/2018-
2019/11948

2" Floor, CODISSIA, G.D.Naidu Towers,
Huzur Road, Coimbatore 641018.

Ph.no: +91-94888-10404

carpprabhu@gmail.com/
viprah.ibc@gmail.com

101

Last date for submission of claims

25% October, 2025

12.

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by the
interim resolution professional

13

Names of Insolvency Professionals identified to
act as Authorized Representative of creditors in a
class (Three names for each class)

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Not Applicable

+91 94888 36000
+91 422 2319882

M/S. SPP Insolvency Professionals LLP (IBBI Registered IPE)

2nd Floor, CODISSIA G.D.Naidu towers,
Huzur Road Coimbatore, Tamil Nadu 641018.

©

WWW.Sppgroups.com
carpprabhu @gmail.com



CA. S.PRABHU

Insolvency Professional

IBBI Reg No : IBBI/IPA-001/IP-P01275/2018-2019/11948
INDIA

Notice is hereby given that the National Company Law Tribunal has-ordered the commencement of a
corporate insolvency resolution process of M/s. Viprah Technologies Limited vide order no. C.P.
(IB)/1297/CHE/2019 dated 10th October,2025.

The creditors of M/s. Viprah Technologies Limited, are hereby called upon to submit their claims with
proof on or before 25™ October, 2025 to the interim resolution professional at the address mentioned against

entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 16.10.2025
Place : Coimbatore

CA. S. Prabhu

IRP of M/s. Viprah Technologies Limited [Under CIRP]
IBBI Reg No. IBBI/IPA-001/IP-P01275/2018-2019/11948
AFA No. AA1/11948/02/311225/107485valid upto 31.12.2025

Published on 17.10.2025 in The New Indian Express and Dinamani- Coimbatore Edition [covering Tirupur]

M/S. SPP Insolvency Professionals LLP (IBBI Registered IPE)

+91 94888 36000 2nd Floor, CODISSIA G.D.Naidu towers, @ WwWw.Sppgroups.com
carpprabhu @ gmail.com

+91 422 2319882 Huzur Road Coimbatore, Tamil Nadu 641018.
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FORM A - PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insalvency and Bankruptcy Board of India
Insolvency Resolution Process for Corporate Persons) Repulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. VIPRAH TECHNOLOGIES LIMITED

RELEVANT PARTICULARS

1 |Name of corporate debior M/s.Viprah Technologies Limited

9 Data of mgorparation of corporale

i 6th Dotobar 1966

Authory under which corporate

3 |debtar is incorporatad [/ registered AR Gl gee

4 Corporate ldentity No./Limited
Liability idemtification No. of
corparate debtor

L3110 TZ21966PLC001 845

3. FEMNa:79, Alampalayam Road,
Thakkalur, Coimbatore, Avinashi Taluk,
Tiruppur- 641 654.

Address of the registered office
g {and prancipal office (i any) of
corporate debior

Ordar Mo, lBAM 207 /CHE 2015
dated 108h Dctober, 2025,
[Cerdder received on 16th Dctober, 2025

g |Insolvency commancemant date
in respact of corporale deblor
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7 |Estimated date of closure of i
Inselvency resolution process. | L A, 2026
Marme and registration number of CA S Prabhu

&g intesim resolution professional £U1;EF.-"r;IEl=1E
[ hidress and e-mal of the intenim | 2nd Floar, CODISSIA Building, 6.0, Naidu
rg-gu"_ﬂmn prmgsgﬂ}qm a5 Towers, Huzur Road, Coimbatore 641018,

Ph.no s +91-04888-10404
——————{ carpprabhudgmail.com/

10 P.ddress and e-mail 1o be used for \'Ipﬂil:ll'l.ﬂ}t@%?mil ﬂmﬂ'l.

correspondendca with the interim '
resplution professional

11|Last date for submission of claims| 23th October, 2025

12| Classes of creditors, if any, under clausa (b) of
sub-section (6A) of sechon 21, ascerfaned by the
intesiny resolution professional

13| Mames of Insolvercy Professionals identified foact as
Authorised Reprasentative of creditors In a class
(Three names for gach class)

Mot Applicabie

14| {3} Retevant Forms and
{b) Details of authorized representatives are avallable at:

Bt 10.10.2025 hlE

Matice 15 haraby given that the Malkdnal Company Law Tribunal has ordarsd 2
cormmencement of & comporats msalvency resalullon process of MYs.Viprah Techaplogies
Limited vide ordernag, [BAM 287/ CHE201S dated 10th Dctaber; 2025,

The creditors of M/s.Viprah Technologles Limited, am heraby called pon to submit thelr
claims with proof an of befors 25th Oclober, 2025 to the interm resolution professional at
the address mentionad aganst antry Ko, 10

The: firancial crediors shall-submit their claims with proof by efecironic means anky. Al
pihar cradifors may submit the clasns with proctin person, by post or by electranic means,
Submission of false or misteading proofs of claim shall atiract penaliies,

[hate @ 16102025
Place ! Coimbatore

CA & Prabhu
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Due to heavy rain, forest department officials
have restricted devotees from entering the
Sathuragiri Sundara Mahalingam Temple

from October 17 to 21

‘Roads beinglaid on stretches 2 more elephants brought in to capture ‘Rolex’
without finishing UGD works’

ARAVIND RAJ @ Coimbatore

THE Coimbatore City Munici-
pal Corporation (CCMC) has
drawn criticism from residents
and civic activists for what they
call an ‘irrational and wasteful’
move by laying new roads on
stretches where underground
drainage (UGD) works are yet
to be carried out, while neglect-
ing roads that have been left in
shambles after UGD works
were completed.

For the past few years, the
Tamil Nadu Water Supply and
Drainage (TWAD) Board has
been executing UGD works
across several parts of the city,
including Vadavalli, Veeraker-
alam, Kavundampalayam,
Thudiyalur, Vellakinar, Sara-
vanampatti, and nearby areas.
These works are being carried
out on behalf of the CCMC, as
part of the city’s integrated un-
derground drainage network
expansion.

However, in many areas,
roads dug up for pipeline and
manhole installation remain in
poor shape or have been poorly
restored. Locals allege that
even after TWAD Board offi-
cials patched up trenches with
temporary concrete, surfaces
continue to crumble as the
CCMC has failed to repave
roads. Several stretches have
turned non-motorable, pothole-
ridden death traps for motor-
ists, particularly after rain.

Adding to the frustration,
residents of Balaji Garden in
Subramaniyampalayam under
Ward 15 (North Zone) have al-
leged that CCMC officials re-
cently paved new asphalt roads

Residents of Balaji Garden have alleged that CCMC officials recently paved new
roads on stretches where UGD works have not even begun | s SENBAGAPANDIVAN

on stretches where UGD works
have not even begun. “The
CCMC has been wasting tax-
payers’ hard-earned money,”
said R Maheswaran, a local res-
ident. “Instead of relaying
roads where TWAD had fin-
ished the UGD works, they have
laid new asphalt where no
drainage work has been done.
We have been living with dam-
aged roads for years, yet offi-
cials chose to pave new ones in
the wrong places.”

According to a TWAD Board
official, the civic body had in-
formed that UGD works had
been completed on 500 metres
of the 700-metre Balaji Garden
Main Road, and those portions
were ready for relaying. “Both
the ward councillor and the As-
sistant Engineer (AE) of CCMC
were informed, but instead of
relaying the completed sec-
tions, new asphalt was laid on
a 200-metre stretch where UGD
works are yet to begin. The
damaged 500-metre stretch that
truly needed a new road was
left untouched,” the official

said. When contacted, Ward 15
councillor Shathamani said,
“In the 6th Street of Sakthi Av-
enue, there are no proper roads,
only mud roads. During the
rains, it becomes extremely dif-
ficult for motorists to pass
through. Hence, a new tar road
was laid for 200m there, which
has provided much-needed re-
lief,” she said. “That particular
stretch will not be taken up for
UGD works for another two to
three years. As for the Balaji
Garden Main Road, the AE
mentioned that funds were
sanctioned only for the first 200
metres, so work was limited to
that portion.”

Responding to the controver-
sy, CCMC Commissioner M
Sivaguru Prabakaran told
TNIE that he would verify the
issue with the concerned offi-
cials and take corrective action
at the earliest.

Despite these assurances,
residents remain sceptical,
pointing out that similar com-
plaints have surfaced repeat-
edly in other parts of the city.

EXPRESS NEWS SERVICE
@ Coimbatore

TWO more captive elephants
from Theppakkadu elephant
camp in Mudumalai Tiger Re-
serve (MTR) reached Kemba-
nur, near Thondamuthur, as
part of involving them in an op-
eration to capture a wild ele-
phant nicknamed ‘Rolex’, on
Thursday evening.

Bomb threat to
collector office’s
for eighth time

EXPRESS NEWS SERVICE
@ Coimbatore

BOMB Deduction and Disposal
Squad (BDDS) sleuths launched
a search at the Collector office
premises after a miscreant sent
a hoax bomb threat to the office
on Thursday.

In an email to the Collector
Office on Thursday around
10.30 am, it was mentioned that
they have planted bombs in the
office. The BDDS was alerted
and they searched the office
with a sniffer dog and scanning
device. Later it was discovered
to be a hoax threat. It was the
eighth consecutive hoax threat
to the office in the last three
months and numerous threats
were sent to Coimbatore Inter-
national Airport, the Passport
Offices, District Integrated
Court Complex, government
and private hospitals and edu-
cational institutions in the last
one year. The suspects are yet
to be identified. Also, cases are
not being filed in each bomb
threat as it is happening on an
everyday basis.

The captive elephants, Wasim
and Bomman, along with their
mahouts and kavadis travelled
by two trucks from Theppa-
kkadu and started the journey
on Thursday morning and
joined two other captive ele-
phants, Chinnathambi and Ka-
bildev, from Kozhikamuthi el-
ephant camp in Anamalai Tiger
Reserve (ATR), that are already
camped in Kembanur.

Officials are hopeful that
‘Rolex’, who has allegedly killed
three people and destroyed
crops in the surrounding areas
of Kembanur, will be captured
in the coming days as they will
be engaged in a full-fledged op-
eration by a team of veterinar-
ians led by former joint direc-
tor of Animal Husbandry
Department NS Manokaran.

Tusker damages ration shop

A tusker damaged a ration
shop at Madathur village near
Thadagam in Periyanaicken-
palayam block early on Thurs-
day. The animal allegedly broke
the door and threw away rice
bags kept for beneficiaries. In
another incident, grass culti-
vated for cattle at a grove in
Nanjundapuram village was
also damaged by the same
tusker.

Amritha Express to run till Rameswaram

EXPRESS NEWS SERVICE
@ Coimbatore

THE railways have extended
the Thiruvananthapuram Cen-
tral to Madurai Amritha Ex-
press (Train No 16343/16344)
up to Rameswaram from
Thursday. The extension of the
train will help people of Kerala
and Tamil Nadu to reach Ram-
eswaram, a notable pilgrimage
site, say users.

The train will originate at
Thiruvananthapuram at
8.30 pm and reach Ram-
eswaram at 12.45 pm
the following day,
crossing Pollachi rail-
way station at 5.37 am.
On the return journey,
the train will start from
Rameswaram at 1.30 pm, pass
Pollachi at 7 pm and reach
Thiruvanathapuram at 4.55 am
the following day.

T Krishna Balaji, secretary
of Pollachi Train Passenger
Welfare Association, said, “The
train service has resumed after
a gap of 25 years on the Pal-
akkad, Pollachi, Dindigul route
after it had been converted into
broad gauge from meter gauge.
Apart from devotees who reach

=¥

Rameswaram using the train,
a large number of tourists will
also visit Dhanuskodi, a tourist
destination. Moreover, employ-
ees and students who are na-
tives of Rameswaram and Par-
amakudi and working in
industries in Pollachi and Udu-
malai can also use this train as
a cost-effective mode of
transport.”

S Shanmugasundaram,
DRUCC member of Madurai
railway division, said, “The ex-

tension to Rameswaram
from Madurai was ap-
proved by the railway
board in 2023. However,
the extension has been
implemented after a
gap of two years.
“The railway should
also consider introducing a
weekly train between Man-
galuru and Rameswaram,
which was approved by the
railway board in 2023, along
with the request of Pollachi
MP K Eswarasamy to intro-
duce a Coimbatore-Rameswar-
am train via Kinathukkadavu
and Pollachi railway stations
since the newly extended train
from Thiruvananthapuram to
Rameswaram from Madurai

will have a lot of rush,” he
said.

However, a group of train en-
thusiasts in Coimbatore was
vexed and requested the rail-
ways to divert the train via
Coimbatore from Palakkad for
the benefit of passengers.

N Subramanian, general sec-
retary of Podanur Train Users
Association and DRUCC mem-
ber of Salem Railway Division,
said, “Earlier, this extended
train was travelling between
Thiruvananthapuram and Pal-
akkad and was later extended
to Madurai. Now it has been
extended up to Rameswaram.
Politicians and representatives
of the railway association in
Coimbatore opposed the rail-
way’s decision to extend the
Bengaluru-Coimbatore express
train to Ernakulam. At that
time, railway officials had oral-
ly agreed to divert this train to
Coimbatore from Palakkad.
However, this has not been
done. The railways should at
least divert this train to Coim-
batore or Podanur from Pal-
akkad, and then it can proceed
to Rameswaram via Kinath-
ukkadavu and Pollachi railway
stations.”

[ ] [ ) [ ] [ ]
Foundation for indoor handball court laia at Nehru stadium
RE-TENDER NOTIFICATION OF THE DISTRICT COLLECTOR GRANT
EXPRESS NEWS SERVICE The foundation stone was The new facility, spanning door sports are often affected. OF BLAGK GRANITE QUARRY LEASES THROUGH ONLINE TENDER GUM AUCTION
@ Coimbatore laid by District Collector Pa- 997.74 square metres, will fea- Currently, the CCMC'’s sports Rec.No.585Mines/2025, dated: 15.10.2025
vankumar G Giriyappanavar ture two handball courts, spec- ground hosts training sessions Aa-Tandar Notication of tha District Gollectar, Tinvannamalai for grant of Black Grarite quariss in Govemment
A new indoor handball court in the presence of Member of tator galleries, roofing struc- and tournaments in handball, GOl e pUbRanac Iy T serenid Dieelricl Cazstte (Exachdiihty) Bo 00 AN TH.10. 2095 Tnkeeteliad
. . . . . oy . . o e persang can downiogd e Tender Documenl from e ipodintenders gov.in weld podal Applicalons ana invibed
project, estimated at ¥1.95 Parliament Ganapathi P Rajku- ‘gures, gnd modern amep}t}es, badminton, kabaddi, and mini- i brom 23,10,3085 on 1100 AM orwards and uplo 06.11.2025 4,00 PM,
crore, was launched on Thurs- mar, CCMC Mayor K Ranga- including restroom facilities. football. L ANNEXURE
day near the Nehru Indoor Sta- nayagi and CCMC Commis- The project seeks to provide The district collector in- s tora | EXient Proposed | oo o
dium under Ward No. 83 of the  sioner M Sivaguru Prabakaran. players with uninterrupted structed officials to complete MP Ganapathi P Rajkumar, No. |Name of the Vilage | SFNo. | o2 | foriease (in ey | Lease period
Central Zone of the Coimbat- The initiative aims to promote training and competition op- the construction on time and Collector Pavankumar G e e Dact.)
ore City Municipal Corpora- sports and encourage local portunities, especially during ensure adherence to interna- Giriyappanavar and other oLl = = T
tion (CCMO). athletes. the monsoon season when out- tional standards. officials were present | express = o e i
i Valanandal 7R (Par] 348 T I":-:"”ﬂlnl':l::““ 20 Yaars
coerpz . Tt — Tolal 4,56.0 4,00.0
e R i o e TAMILNADU HORTICULTURE DEVELOPMENT AGENCY 7 | Vemrana | Gr(an | 1880 | 728 | s
b Eranch Office : 1381, URT lower Ferundira Roa, Ercob-0380° x g- Tender Notice No. MIS3/3410/2025 Dt :16.10.2025 Changam Taluk
’-.II::TII..E UNDER SECTION 13 [Z) OF CHAPTER Ml OF SECURITISATION & RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT OF For and on behalf of the Governor of Tamil Madu, e-tenders are invited from eligible 2022 (Pet) | 2130 1.35.5
SECURITY WNTEREET ACT :i'l]'I . READ WITH RLLE I'||‘|| OF THE SECLRITY |HTFREET'JEHFI:|PL.F"E“TI RULES, 2002 AMENDED AS ON DATE Grgan'h?_aﬂgnﬁ 1'.!';' Eh,El h{ahaging Dire,:hjrl T&m“ Mﬂdll Hc,rti.:u":ure n.ewE]mpnﬂpnt AQ'EF":!I"- 3" 9 EI"E.‘"-JT b () 0BS5S 655 LA Paral N Years
W, ﬂ'rEFHBHI:HJ-EmuF td. (herginafter refamed to a5 "PNBHFL™) had isswed Dermand notica W's 13 [l of the Securitization & floos, Agriculture Building Comples, Chepauk, Chennai-5 far the following work, 5
aofFgnci seﬂarhd Enforcementol Security nterestAct 2002 [hereinafler referredto as he aat ﬂ ur Erode office Situated g fo ol i L Toml: | SRk bt
P13, U rai Road, Erode-638011. The said Damand Nobos 'was issued frough -‘auh:rcw;l Tons, 0 you af below mericonod SI. N D iotion of k Thandarampatiu Taluk
E‘a:rrl:b.mtn-&:rrw.lat (Guarariors 5.|'~|::E;.:u a::mnll‘aabeendassﬂ'edﬁmmrlng r-ssa‘baspﬂrmﬁmﬂ.-aﬂa‘ﬂuﬂnma' Mafonal Housing Bank - No Bscription of wor 2ARIT [Part 2900 0740
yickines due fo mentof instaliments! imerest, The coments of the same are the dafails commited by youin e pavment ol instdfiments of pincipals, | | : VT B T, T S : . ¥ (Fat] 1L "
riorost i, The culse ﬂi'ﬂTﬂﬂuNg’FHﬂnﬂmﬁbﬁﬁﬁigemwltj 1B, .-.r,lt;cdmtrpmmwem: e s of ernand Notos and hancs s ; TEEﬂllﬂﬂﬂmfﬂﬂﬂli;zﬂﬂﬂ fﬁfmﬂ:mlﬁgmfﬂ Party Evaluation 51Ud11fﬂﬂ I'”ﬂﬂ”ﬂ“ﬂﬂl:lf 4 Sathanur 34 167.0 1.67.0 UAW Parai 20 Years
I o Ceam chisasomqured LWUs 53 o & heraty ca witina penoda a i ioati -hamie | 1 t
oubcatonofhis "El'la-"-ﬂ NTl'l?ETE-Hf"-I‘E‘EBﬂrE:IHFﬂ.IﬂE with up-in-dale interest g !'I fak '.'ihlﬂ'l#ﬂﬂl‘FLHIHEE a:m-n:ﬁ'n:h'nll:tany P‘“.r;‘d Fﬂgﬁ IET]E?E ,;I;ﬂtz‘:ﬂ;g. F;'Eﬁénéﬂﬁ t?m ';I::.p Sg p Eld:n amilNadu far the Total 3770 24140
mmm POAIS O -achion | ) o died X, el BROC ST O Emers f‘%“&”’ﬁﬁﬁﬂ““}hﬁmm sesson of he secred assels of e ol i il e IR e, 3 T Velor 178 (Part.1) 3.50.0 UAW-Paral | 20 Years
g Sacion (4] St KO0 = o kg
BUS A oLt anios. YOU! HOR GINYLY) & (R0 K PECrs i St (o) ol seccar R e eploruii Sl o T e-Tender Bid Submission closing date: 01.11.2025 at 03.00 PM. 5 T velur 176 (Part2) | 67.605 3.51.0 UAW-Paral 20 Years
am:m{erum inciered by e PHB HFL -:ur'l,-':llheumenf beatiom of the: roboe for sate of he sanured assets by publc aiction, by I'|'|'II'|'|:!'|-:]I,.|',E:3'I‘.|:|"|5 The e-tender documents, EMD deiails, BOO and other tender documeants which can be = T Velur 178 (Parl-3) 1540 LIA-Farai 20 Years
fence o I“..'-Ll'lill.l‘."l"i'ﬂ{l-:!lru-&'ll.!.' Plecasir a0 nohs that Utumumrmﬂm.tslpnﬂngdﬂmmﬂm Ml"""'rl]D:ﬁ-‘.‘E chana z-an-;] TSRS ICLTT downloaded from the website: hitps:/itntenders.gov.in free of cost, The tender inviting - - . . il
bytha PREHFL |5n:|1 ninah:lrﬂnm::atmsaleafhﬂ 5ewre:|35=e1s.l:r "a.r'u:n invn latr::n_ ublic oriny 3 h . | - s i 1 il ] Kilpachar G5 {Parl-3) 11,11.5 4,250 UAW Kafankulhu 20 Years
fransfarring 'I'E'_i’ﬂfiah hasaurn a'ljratl'ﬁtway Hwafumsardmr.umdasmm thera fof. 9 JAppunaicen-palayam &7 4.79.5 4,785 iAW Malai 20 Years
i) S Name of BorroweriCo-borrowes Named| Propertyfies) | Ve ol | Amount Ols DIPFRY 5724 [TENDER/2025 MANAGING DIRECTOR, TANHODA DIPRST 26 Tandan 2025 District Collector, Tiruvannamalai
Aceount | Eﬂf MeMs. Suresh B 14 Ancavar Kol Strest lambai Erode, Tamil Madu, In:l:a as an date
“""'“Wﬁﬁam Rk Beslding Andd Cerflaning Contract Work, 14 Andavar Kowl Sireel, Jambal o S8 Fosars Saaai o 7 Demand
HOL TEr-::da TamiNad h:u%paga 12/Re Siho 13, Manygmman ou, Street fambes v M“;:r'ﬁ' W] Veriamnan ey | Motica = - —
1 ICAT onaya miod wiAmN 13 B L Al 1 -
RERO! BT Eo ormar: Wl Pia 5, 1 Aot o “’sﬁmm e | A | ol Simet | p00 | s All the news. (*7Ja Repco Home Finance Limited FORM A - PUBLIC ANNOUNCEMENT
0323 | Nack india S3312/ Priyas Beauty Parour 14 Ancivar Steet, Jamba ami ;';:‘ntfé I'*L':_'E':H 25,13,718.00 : : ara fusmne 5Al BABA COLONY BRANCH: Noi Second Flaor (Under Regulation & of the Insalvency and Bankruptcy Board of india
1{;!5'.;95 ﬁﬁ#ﬁfﬁfﬁaﬂﬁnﬂﬁmﬂ ?:'-;ﬂ*rip;&aﬂnﬁﬁlml £ B ireat _Iﬁml:%ﬁ". & %Ja%ﬁhan | _.II.E:I.EEF?;E |n juﬁt a I:ilﬂk. Bharathi Park Cross Road 1|, N S R Road, S Baba Colony, Coimbators - 641 011 {Insalvency Resolution Process for Corporate Persons) Regulations, 2018)
e {Tem e Somh S i | | Tokc e | | newindianepress. TION OF
Erode | Temi Nacu, Indig, 638312 Re Sing 0381, Meny n'mH::ml et Jombal Viaus Towt Taluk. Ernds "'ﬂaﬁﬁm Log to ww. . E - AUCTION SALE NOTICE FOR THE ATTENTION OF THE CREDITORS OF
ﬁl‘ll_.lﬂ_lrﬂ.ljl'ﬁldl mmm Takik, Erooe rtrict, Erode, Erode, Tami Mady_ £38312/ Districl, Erods, S i > .. Sale of immavable Preperties Mortgaged to Repeo Home Finance Lid. Under Securitisation M/s. VIPRAH TECHNOLOGIES LIMITED
e R e e o Bty | Eode.Tomd | | Honored e — i Récoreinicic o tinoial Jasiic R Eniorcmont o) Searify Must A 2802 RELEVANT PARTICULARS
| Jarnbal Post Bhavani Takk Erode Disirct, Erode, Erode. Tami Nagy &m bl R Eighizen Oriy) Y — m Whereas the Borrower; MrK.P.Ameesh, SoMrAmbi and Co-Borrower
: —— Mrs_A_Kiruthika, Wia Mr.Ambi, have barrowed money from Repeo Home Finance 1 |Name of corporate debtos W/s.Viprah Technologies Limiled
Piace : Ercde | Date : 17.10.2025 SDI- AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED i ek Bl oMy Bt anknts MANGSON SO HITICAEIE BIORar Mo P P 0g
fully described in the schedule hereunder. Since the Bomowers failed to repay the loan 2 Dafe of incorporation of corporate DBth October 1986
armmount, the Company has (ssued a Demand Motlee under Section 1342) of the debitor th Lictoher
GOVERNMENT OF TAMILNADU SARFAES] Al 2 on 17.02.2022 -::;lllirlg upon them o rapay e armeiin
menticnad i the notice vide Loan Account No.1721560001 740 neing ¥ 27,61, 966/ q .ﬁ.l.llhtlrl!:!.rlur'II:IEr winch corporate ROC Coimbatore
HIG HWAYS DEPARTM ENT 85 on 16.12.2022 fogather with further interasl, cosls and expensas within 60 days gelior is INCorporated | requsiered
fram the date of the sald notice ﬂ'.'.'ll'l:ll:lmfﬂ |IjBT|:1|[!|I' NoJ/Limited
o SpeCIaI District Revenue Officer (Land Ach"Sltlon) nghways Coimbatore. YWhereas the Borrowes & Co-Borrowers having faded 1o pay the r1|1*:5_'|:_,l|'.| tdue ba the 4 Llltlbm}' |dentificaton No. of 31101 TZ1986PLCO0T 849
- Caompany &5 calfed forinthe said demand notice, the Company hes taken possasaian cornorale ﬂetltl]r
PUBLIC NOTICE UNDER SUB SECTION (2) OF SECTION 15 OF THE TAMILNADU HIGHWAYS ACT, 2001 of Ihe secured assel more fully described in the schedule heraunder by Issuing | fe—fm= RS B T e = ey w—— :
(Read with the Tamilnadu Land A ition L Possession Motice unider Section 13(4) ofthe Acton 12.04.2023. Addrass of the registerad offica | S.FN0:79, Alampalayam Road,
ead wi e Tamilnadu Land Acquisition Laws Whereas the Barrowers having falled to pay the dues in full, the secered creditor, & |and principal office (if any) of Thakkalur, Coimbatora, Avinashi Taluk,
(Revival of operation Amendment and Validation Act - 2019) Repoo Home Finanoe Limited kas decided (o sell the under manticnsd secured assel Corporate Jabtor Tiruppur- 641 654,
_ . . . o . o . _ in “As Is where is condition™ and “As is what is condition" under Secton 13(4) of . PP
Under Sub Section (2) of Section 15 of Tamil Nadu Highways Act 2001, notice is hereby given that the lands specified in the schedule and situated in the the Act read with Rules & & 9 of the Security interes! [Enforcemeant) Rules 2002 for B |H5ﬂf'-"3l1frt!-' ';Umml’-‘*"ﬂtﬂrg"s‘!h!-lﬂddlﬂ Urder TfLJ:n |E|!':]F'- --39?'-"235552319
. . . . I . . . . raalization of the debts dues o the Company, The dues of the Bomower vide Lean ini respECL 0T COrporate depior gated ctober, 205,
Karumathampatti (Sedapalayam) Village in Sulur Taluk of Coimbatore District shown in the Land Plan Schedule are required for Highways department for public Account No. 1721850001740 being ? M.EE,IEI; Bi-as on 08.10.2025 [Order feceived on 16th October 2025]

purposes, for Construction of ROB at Km 0/2 of Sedapalayam - Vaikkalpalayam Town Panchayat Road branching at Km 2/6 of the road from Kamanaickanpalayam
- Annur Road to Vadukankalipalayam at Railway Km 457/9-11 in lieu of existing LC. No.137 in between Vanjipalayam and Somanur Railway Stations. All persons
interested in the lands are accordingly required to lodge before the Special District Revenue Officer, Land Acquisition (Highways), Coimbatore within 30 days from

Date | Time of E - Auction: 14.11.2025, 11.00 a.m. -

12.00 Noon
(with unlimited auto extension of 5 minutes) _
Last Date & time for submitting E-Tenders: 13.11.2025, 04.00 p.m

7 |Estimated date of closure of
msHvERCY resolution process

Wame and registration number of

{0ath April, 2026.

. 2| GACS, Prabho
the date of publication of the notice, a statement writing of their objections, if any to the acquisition of the said land. _ RPESCRIPTION OF THE PROPERTY g |ihe insalvency professional acting | pog yo |BEIIEA-001AP-PO1 275/2018-
All the piace and pamcel of land {ogather with building situated at Ceembabors a5 infarim resolution professional 9019/11248

Registration  Distmct, Thondarmuthur  Sub-Registratien District, Perur Taluk,
Halikkanaickenpalayam Village, comprised in Survey Mo 12712, Punj, Hec, 1,32.0 g '
or Punj. Acre 0.79, in the layout Sn Venkateshwara Avenue, in this Site No.156 resalution professional, as
measuring 3731 sg.M. hEs been sub-divided a5 Site Nos. 156-4, 156-B & 156-C, In registered with the Board

this, kem Mo 1 = Site Mo 156-C is Boundad as follovds: Morth ofiland in Survey No 1480 R : :

South of Site Mo 1568, Eastof: land m Sureey NoA2THB, West of: 13 feet wide 10) Address and 'E'mﬂ'_l [UE_”EE':_I for
common Fatlnwiay, Admeaasuring, Easl Wesl on the Northern sade) 40 5 feal, Eas EI:HTE'EFII]I'II:IEI'ICE with the interim
Weston the Southern side: 48.9 faed, Sowlh: Morth on the Eastern side: 285 feet resolution professional

Any objection/statement which is received after the date or which does not clearly explain the nature of the sender’s interest in the land is liable to the
summarily rejected. Objections received within the due date, which was received will be enquired before the Special District Revenue Officer, Highways (Land
Acquisition), Coimbatore at the office of the Special District Revenue Officer(Land Acquisition), Coimbatore with in the Compound
of Coimbatore South Taluk Office on 14.11.2025 at 11.30 FN where the objector will be at liberty to appear in person or by a persons authorized by
him or them in his behalf or by pleader and to adduce any oral or documentary evidence in support of their objections.

2nd Fhonr, CODESSEA Building, .0 MNaidu
Towers, Huzur Road, Coimbatore 641018,
Ph.no ; +91-94883-10404

carppra gl comy
vigrah.ibciargmail.com

Addrass and e-mail of the ntarim

South; Norhon the Westerm side; 23.6 feet, Totally 1114 sg.1t - : R g 3 &
THE SCHEDULE hem No.2 - Common pathiway: Common pathway siluated adjacent to Site No.158|  |11|Last date for submission of claims| 25th October, 2025
Eastern side measuring Sowth to Morh 81 % feet and East 1o West § Y fest and T T "
District: Coimbatore Taluk: Sulur Village: Karumathampatti (Sedapalayam) adjacent to Site No.157 Weslem side measuring Soulh 1o Nodh 82 % feetand Eastio| | 1 Eﬁﬁiﬁ;; Eﬂﬁ?gg;ﬁ %qdigilgﬂziﬁﬂ tha
1 Wilgst T 12 feel, both totally measuring an extent of 1198 1% sq.ft. of 13 fesl wide been ; ; II
Extent Type of Details of Details of South Morth common pathway i3 bounded &5 follows: Morth of: Land in Sunsey Mo, 148, irerim resolution professions
Total Extent : , : Sauthof 20 feat wide East - Westiayout Road, Eastol: Sile Nos 156-A, 1568 & 156-| 13| Namas of Insolvency Professionals (dentified to actas | wor Applicable
SI. . to be land Land Structures in Trees in the Details of Land Owners/ C, Wastaf: Site Nos 157-A, 157-B & 157-C. Admeasuring; East - West on the Northern Authorised Representative of creditors in & class PR
N Survey No. (in A ired Wet/Drv/ the lands to b lands to b Int ted P side: 13 feet, East - Weast on the Southem side: 13 feet, South - Morth on the Eastern (Thriee namas fos r*a-:h'nlasﬁ] =
o Hectares) cquire (Wet/Dry e lands to be ands to be nterested Fersons side) 2.9 Peel, Sauth - Marh on e Wiestern Sida: 81,9 Teal, Tolally 1198 % s i, of : :
(in Sq.mts) Natham) acquired acquired South Morth common pathwany, & thes common 106 share, ie, 189 3% sq.ft. 14| (2) Relgvam Forms and
Both lands tolally measuring an extent of 1313 3% sqf. The property has got all |:|:|:| Det,a"g of auﬁg[ugﬁ rgpresgn[gjp,.'eg 3.I'E3'|'H.I|3.§}lﬂ 31_
1 2 3 4 5 6 7 8 mamesd, pathway and gasement righis thereon and has been. reguladzad vide T ——— o e
; Mo 2022019 by Executive Officer, Thaliyur Town Panchayat The property is Motice s hergby given that the Mational Company Law Tnhunas has ordered the
Subramaniyam comprsad in Sub=divided Surnay Mo, 1272 &and vindg within the limas of Theadnur Town commencament of 2 corparate ir!.'il'-"?l"l:!l'l[!}'fF-'."'\-l.i"-‘:lr@:lfl procass af 'l'.-'l-"l'illlﬂh '|'E|:|-“-":|r';|gi!_,.‘I
) Panchayal ; i 2 E A4 o
Ryot/ Slo Ramasamy Gounder-1, Mote: There is an attachmenl vide Docurment Mo, 712023 made by Additional Sub- Limiigdvige orgario. I.E.ﬁ.‘“IEEIr.-'LHE.‘EIEHEI _L‘al_{"] I ctober, <5, :
1 949/15 Part 0.01.93 5.83 . Cement Sheet house Ordisate Judge |, Goimbatore The creditors of M/s.Viprah Technologies Limited, ara hereby called upon to Subm their
Manai Ramasamy, — claims with proof on or bafare 26tk October, 2025 to the intarim resolution professiona al
- Slo Palanisamy Gounder-2 RESERVE PRICE B [ NIi[iT4 =M Duios L . thi address mentioned against entry No, 10.
TOTAL 583 For E-Auction procedure, please contact Mis. C'| |I'I|:|iEI Pvt. Ltd., Th Ninanceal creditars shad submit thair claims wilh prood by alectrons means saly. Al
. Mr.Prabakaran 74182 81709, ather creditors may submit the claims with proof in persan, by post or by elecironic means

Submizzsion of falze armisleadng proofs of claim shall atiract penalfies

Date 16102025
Pace | Coimbatore

Forinspaction of the prapery the intending bidders may contact the Branch Head,
Repeo Hame Flnance Limited, Salbaba Colony Branch, on all wosking days
batwean 10a.m& 5p.m. Ph: 0422-244 55917 & Mob; 94453 90428,

Date: 10.10.2025 Authorised CHficer, Repco Home Finance Limitad

Special District Revenue Officer
(Land Acquisition) Highways, Coimbatore.

CA 5 Prabifu

DIPR/345/LAND/2025 Irtesim Rasalution Professional

epaper.new'tndianexpress.mm.




